FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
YOGI DYEING LIMITED

1 NAME OF CORPORATE PERSON YOGI DYEING LIMITED ]j

2 DATE OF INCORPORATION OF CORPORATE 05/04/1999
PERSON

3 AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED /REGISTERED

4 CORPORATE IDENTITY NUMBER /LIMITED
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON

5 ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY) OF CORPORATE ,Ludhiana

Registrar of Companies-Chandigarh

U18201PB1999PLC022429

86-88 Mahavir Industrial Colony Tajpur Road

PERSON

6 LIQUIDATION COMMENCEMENT DATE OF 19™ January 2022
CORPORATE PERSON

7 NAME, ADDRESS, EMAIL ADDRESS, Rajesh Kumar Loomba

Regdno.IBBI/IPA-OOZ/IP-N00170/2017-18/10440
Office :K-208,Kismat Complex ,G.T.Road,Miller
Ganj ,Ludhiana-141003,Mobile :9216510901

Email:yogidyeingvi@gmail.com

8 LAST DATE FOR SUBMISSION OF CLAIMS 18t February 2022
Notice is hereby given that the M/s. YOG DYEING LIMITED has commenced voluntary liquidation on 19™

January 2022 .

TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE LIQUIDATOR

The stakeholders of M/s. YOGI DYE!NG LIMITED are hereby called upon to submit a proof of their claims,
on or before 18" February 2022 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

M
Rajesh Kumar Loomba
Regd. Insolvency Prolessional
Regd no. IBBI/IPA-002/IP-N00176/2017-18/10440
Date: 20.01.2022 :
Place: Ludhama
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of Iridia
oluntary Liquidation Process) Regulations, 2017
FOR THE ATTENTION OF THE STAKEHOLDERS OF
YOGI DYEING LIMITED

1. [Name of Corporate Person YOGI DYEING LIMITED |
2. | Date of incorporation of corporate Person | p5/04/1998 ' il

3. | Authority under which corporate Person | Registrar of Companies — Chandigarh
is incorporated | Registered
Corporate identity number/limited lisbility | U18201PB1999PLC022429 l
identity number of corporate person

Address of the registered office & principal | 86-88 Mahavir Industrial Colony Tajpur

afHica (if any) of corporate person Road, Ludhiana. ' |

. |Liguidation commencement date of | 19th January 2022

the corporate person 0

. | Name, Address, E Mail Address, Telephone | Rajesh Kumar Loomba

Number and the Registration Number of | Regd no. IBBIIPA-002/IP-NOO170/2017-18/

the 10440 Office :K 208 Kismat Comples, 6.7. Road, ||

- | Miller Ganj, Ludhiana- 141003, M. : 8216510801, Email : yogidyeingvi@gmail.com - F
8. |Last Date for submission of clams 18th February 2022 '

Notice is hereby given that the M/s.YOGI DYEING LIMITED has commenced vol intary
liquidation on 19th January 2022 The stake holders of M/is.YOGI DYEING LINITED
are hereby called upon to submit a proof of their claims, on or before18th Feloruary
2022 1o the liquidator at the address mentioned against item 7. The financial creaditors
shall submit their proof of claims by electronic means only. All other staket oiders
may submit the proof of claims in person, by post or by elecironic rneans.
Submission of false or misleading proofs of claim shall atiract penaities.

0440

===

Date : 20.01.2022 Rajesh Kumar Loomba, Regd. Insolvency Profes sional
Place : Ludhiana Regd no. IBBIIPA-002/1P-N00170/2017-18/1
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